
THE GAUHATI HIGH COURT
(HlCII COTIRT CJlT ASSAtr'I, NAGAIAND, MIZORAM AND ARI]NACI{AI, P IL{DESH)

NOTII]ICATIoN NO.66
Dated Cuwahati the 4th October, 2024

'l'he Gauhati High Court has been lrleased to direct that

hcnccftrrth, (:rcept for thc Hon'ble Jtr<Iges, the practice of printing

and distritrution of daily cfluse List to others by hench sectior to he

stnpped rvith immediate cffect'

Ilorvever, intelested pers()ns may dorvnload or take printouts

nf the concerned cause lists fnrm the Gauhati High Courts Official

lVr,.bsitc, the official Telcgram channcl, casc inforrnatio[ Kiosk or

may &pproach the llench section for a sott copy of the cause list ttf

the concerncd Hon'blc Court'
(\dy'\'K, ao[dar)

REGISTRAR GENERAL

I\llerno No. HC. 111-rolzoz4l40"\-qLf /C Dated: o4'to'2o24
Copy to:

r. The Advocate General' Assam/ Nagaland/ lVlizoram/"\runachal Pladesh for

informatiou
2. The Registrar (vigi)ance/Judicial/Administration/Establishment (i/c),

Gauhati High Court, Guwatrati'

3. 1l\e Registrar, C],auhati High Court, Kohinra Bench, Ko}rima / Aizalr;l Benclr,

Aizawl/ ltanagar Permanent Beuch. Naharlagun'

4. The secretarl." ca$ati High court l,egal Sen"ices Comrnittee, Gauhati High

Court, Guwahati.

5. The l,.R & secr.etary to tile (]ovemment of assant' Judicial l)epartment,

Dispur, Guwal.rati.

6. The Registrar-cr,rm-Principal Secretary to Hori'bie the Chief Justice, Gauhati

High Court, Gurvahati, Guwahati.

7. 'I'he l\fember Secletary', rLssam State Legal Sen'iees Authorilv/ Nagaland

State Legal serr.,ices Authorit-v*l N{izolirm state Lega} Sewices Autholiut'/

Arunachal Pradesh State Legeil Services Authority

8. 'i'he Chainnan, Bar Corurcil of r\ssarn, Nagaland, Mizoram' Arunacltal

Pradesh and Sikliim.
g. The President/secretary Generzil, G auhati l{igh court Bar ..\ssociation,

Gurvahati.

10. The Plesident/Genelal Secretary, Gauhati High Court Advncates'

Associatiou, Curvahati'

r1. The President, Bar council of Nagalancl/X{izoram/Arunachal Pradesh.



r 2. The Senior lnformation Technologv- Consultant' Clauhati High Court,

Guwahati.

r3. The Joint Registrar(s)/ Deputy Registrar (s)/ Asstt. Rcgistrar (s), Cauhati

High Court, Gurvahati'

r4. The l,ibrarian-cum-Researclt Officer, Ciauhati High Cour:t, Gurvahati'

r5. 1'he P.S. to llon'bie I\Irs./NIr. Justice

Gulvahati

.. , Gauhati Iligh Court,

16. The Project Ivlanager, Gauhati High Court, Gurvahati. He is requested to

upload this NofiJtcation in the uebsite of the Go.uhati Iligh
Coult'

i7. The Court \{anagcr, Gauhati High Court, Guwzrhati'

lB. 1he A.0. (Judicial),-.--. ()auhati High C<iurt' Gurvahati'

19. The Court Nlaster(s), Gauhati IIigh Court, Gttu'ahati

20. The CA to Registrar General, Gauhati Iligh Court, Gun'ahati
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RIi,GI TRARGHNE


